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worked out in consultation with the
Government of USSR and the Indian
film industry.

- 12 hrs.

RE: MOTIONS FOR ADJOURNMENT
AND  CALLING ATTENTION
NOTICES |

Foop STruATioN 1N IMPHAL AND THE
FIRING THERE

Mr, Speaker: I have received six
notices of adjournment motions, by
Shri Bagri, Shri S. M. Banerjee, Shri
Madhy Limaye, Shri Bade, Shrimati
Renu Chakravartty and Shri Kishen
Pattanayak, ' "and Calling Attention
notices from Shri S. M. Banerjee, Shri
Daji, Shri Bagri, Shri Vasudevan Nair,
Shri Warior, Shri Surendra Pal Singh,
Shri Swell, Shri Hem Barua, Shri
Surendranath Dwivedy, Shri 5. T.
Singh, Shri Kishen Pattanayak, Shri
Ram Sewak ' Yadav, Shri Madhu

Limaye, Shri Yash Pal Singh and Shri
Bade,

This is about the food situa-
tion in Imphal and the firing
there. Shri Bagri's is the first name.
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Shri Bade (Khargone):
support him,

I want to
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Shri Bade: He has

give two more grounds.

Mr. Speaker: No,

The Minister of Home Affairs (Shri
Nanda): I do not find any ground
whatever, any point of substance at
all, in support of a’ motion of this kind,
and if I am asked 1o explain, T am
prepared to do so.

forgotten to

Mr. Speaker: He says about failure.

Shri Nanda: There has been mno
failure at all, so far as the supply to
that area is concerned.

ot o fowd (A7) IR0 R0 &R
g1 ST A7 AT G AgARAal agr
TR |

Mr. Speaker: The only failure that
he has pointed out ig the failure of
the Government to provide sufficient
quantities of foodgrains resulting in
all these difficulties and subse-
quent firing and all that.

Shri Nanda: No, that is not a fact.
1 can give, if I am required to do.
now or later on, figures about the
food situation, and I think that they
have been fairly well supplied, and
there should not have been anv kind
of difficulty at all . !
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Shri 5. M. Banerjee (Kanpur): Let
the Food Minister say.

‘Shrimati Renu Chakravartty .(Bar-
rackpore): The price of rice in Mani-
pur is Rs. 40 to Rs. 50 a maund.

Mr, Speaker: The hon.

should listen.

Member

Shrimati Renu Chakravartty: He
must make a statement about the food
situation there.

Shri Nanda: I am prepared to make
o statement. When a Member asks
for answers to questions and I am
answering even on behalf of another
Minister, she is not prepared to listen.
1t is said that the Government should
be prepared to deal with any question;
1 am prepared to answer questions
regarding food but the hon. Member

says: the Food Minister should be
called in.
Mr. Speaker: Is the hon. Minister

prepared to make that statement now?

Shri Nanda: So far as food is con-
cerned, I have got some information
with me but if it is required that I
should or the Food Minister should
give full statement, in a few hours it
could be done,

Mr. Speaker: Should I keep it at a
later time for the Food Minister?

Shri Nanda: [ will consult the Food
Minister also; it may be done tomor-
row.

Shri S, M. Banerjee: On the basis

of the calling attention notices, some .

time is allowed; let the calling atten-
tion notice be moved and let the
Minister make g reply for that.

Shrimati Renu Chakravartty: It is
an adjournment motion; you have
taken up the adjournment motion and
why is he raising the question of call-
attention notice?

Mr. Speaker: Instead of the lady
Member asking me, she should ask
him. Ts it the desire that T should
take it up tomorrow morning?

BHADRA 8, 1887 (SAKA)

in Imphal
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Some hon, Members: Yes,

Mr. Speaker: I will take that up
tomorrow morning. The hon. Home
Minister had to reply and ~give that
statement about Sant Fateh Singh's
fast, He has asked that more time be
given to him. I will give him that
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time. When can I expect him?
Shri Nanda: I shall communicate
to you, Sir.
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